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Stn G.cflinnappa, appcam No2 in person 
Shri R.V. Sinha, Shri Gyan Prakash, Shri Subhash Sharma, Shri 
Thbhash Chand, learned counsel for respondents 

Learned counsel of respondents states that MA-68412005 seeking 

extension of time is rendered infructuous. Accordingly, it is dismissed as having 

infructuous. 

lost of the respondents are served and remaining respondents to flie 

Ay within 10 days. 

MaJotra 
Vice Chairman (A) 
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